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Loss due to Transporters Strike

2253. SHRI CHIMANBHAI MEHTA :

SHRI SOM PAL :

SHRI SARADA
MOHANTY :

SHRI PASUMPON THA.
KIRUTTINAN :
DR. SANJAYA SINH :
Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether it is a fact that his
Ministry  has  consulted  Attorney-
General on the feasibility of suing

States and Union Territories that persist in
levying octoroi and toll tax, if so, the
outcome thereof ;

(b) whether it is a fact that over

Rs. 1000 crores is being wasted

.

annually at the check-posts by way of loss
of diesel, apart from huge administrative
expenditure ;

(c) whether the All-India Motor
Transport Congress had gone on
strike from the 1st July, 1992 ; if so,
what were its effects on the economy
of the country, particularly losses
suffered by industries labour and
exporters as a result thereof ;

(d) what action Government have
taken to compensate the above
losses ; and

(e)- whether any steps are being taken
to re solve the issue ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER) : (a) Yes, Sir.



